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Declaration of Assets and Liabilities
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M,Pcio‘\‘i service and presently working as
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give herein below the details of the

A.  Details of movable assets
(Assets in joint name Indicating the extent of joint ownership will also have to be given)
Sr. Description Self Spouscs Dependunt-1 | Dependant-2 | Dependant-3
No. Name (s) Name Name LCic.Name
(i) | Cash OO /L. TSo 6D /__, Wnieiflimay %M-t‘ s
(ify | Deposits in o . —
Banks, Financial ,A?J *B 3
Institutions and mi— 26000/~ \C '7(\ »(‘
Non-Banking R P
Financial fimé - 10D
Companies | F
(iii) | Bonds, Bechavza, Tnolla —
Debentures and o \C \ﬁ
Shares in - o "O‘)of" \Q
companies
(iv} | Other financial IR o,
Institutions, NSS, U &
Postal Savings, lo6o0 /"" \C \C
LL1C Policies, etc. Pdh-’l'ﬂ-i —_ \C
b Il g /r""
(v) | Molor Vehicles
(details of make, %
eic.) wq WC \’0 \ic
(vi) | Jeweliery (give _ =
details of weight ¥odal ol ol ‘_.Q:fd fu -
and value) #@/(l_m\ 6'0'"0 ;ﬁw\ G SO;M-‘
| qidwny - |
Sihves - o gan 05 o
(vii) | Other assels,
such as values of
claims/Interests \Q \( »C \(\ %
Note :- Values of Bonds / Shares / Debentures as per the latest market value in Stock Exchange in respect of

* Dependant here means a person substantially dependent on the income of the employee.

listed Companies and as per books in the case of non listed companies should be given.
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B.

Details of Immovable assets

(Note: Properties in joint ownership indicating the extent of joint ownership will also have to be indicated)

Sr.
No.

Description

Self

Spouses Dependant-1
Name (s) MName

Dependant-2
Name

Dependant-3
Elc.Name

{viii}

Agricultureal Land

- Location (s)

- Survey numbers (s)

- Extent (Total
measurement)

- Current markel valug
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(ix)

Non-Agricultural Land

- Location (s}

- Survey numbers (s)

- Extent (Total
measurement)

- Current market value

(x)

Buildings (Commercial
and residential)

- Location(s}

- Survey / door

number (s)
- Extent (Total
measurement)
- Current markel value

|3

(x0)

FHouses / Apartiments,

eic.

- Location(s)

- Survey / door
n‘umber (s)

- Extent (Total

measurement)
- Current market value
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{xii)

Others {such as interest
in property)

(2) 1 give herein below the details the det

goverment dues :-
[Note : Please give separate details for each itemn]

ails of my liablities / overdues to public financial institutions and

Sr, Description Name & address of Bank / financial Amount
No. Institutions(s) / Departinent (s) outstanding as
on DECEMBER, 2019
{¢) | (i} Loans from Banks

\¢

(ii) Loans from financial institulions

(ii}) Governmenl Dues : !

{a) dues to departments dealing with government '»Q
accommodation K\

(b) dues to departments dealing with supply of ' '}Q ><,
watel




(c) dues to departments dealing with supply of
eleclricity

(d) dues to departments dealing with telephones

{e) dues to departments dealing with goverament
transport (including aircrafl and helicopters)

(f) Other dues, 1f any

(i) Income Tax including surcharge [Also indicate
the assessment year upto which Income Tax
Retuin field. Give also permanent Account
Number (PAN)]

(i) Wealth Tax [Also indicale the assessment
year upto which Wealth Tax return field.]

{iii) Sales Tax [Only in case of proprietary
business]
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(iv) Property Tax

Personal Detail

GrricpRERANNe. - (DTSBLA~ 1062

Gender - (Y\ (M/F)
Date of Bisth ~lo it [oly V9 42 | oommryyy)
ClassiGroup - Q) {A/B/C)

Cadre - ﬂé&(‘)ﬁ‘m\j‘ C@eﬂh—L} Q'} ){QJL\JL\\ MM "Bﬂ&"{"i P Pqﬂl"\ 4

(Full Name e.p. B.A.S.-Bihar Administrative Service,
B.$.S.- Bihar Secretariat Service elc.) '

Home District | Deaham

1 hereby declare that the above details are true to the best of my knowledge and belief.

Signature @E—\‘J%EA s s 0 Y
Name of Employee : {(m Qwﬁ*%

Place : PATNA Designation: 44 &=t

Date - 1S 0 L 202D Department : {}«TAA}L\J—R\(QA’VH %m@'/m, {)qﬁl‘“ N

Note : Please sign each page of the declaration. Asset declaration form must be in Ad size white

paper with computer typed (single side) in prescribed format.




